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lici¢ cultivation of poppy

1038. SHRI %. NARAYANASAMY:
Will the Minister of FINANCE be pleased
state:

(a) whether it is a fact that the, Narco-
tics Control Bureau and the Narcotics
Commissioner, Gwalior have destroyed illi-
cit cultivation of poppy in the North West-
ern region of Uttar Pradesh recently;

(b) what are the other States where
cultivation of poppy and ganja has been
located and destcoyed by the Narcotics
Control Bureau $o far during the current
year; and

(¢) how many persong have been ar-
rested in this connection and what punish.
ment has beey awaded to them?

THE MINISTER OF STATE IN THE
DEPARTMENT OF REVENUE IN THE
MINISTRY OF FINANCE (SHRI AJIT
PANJA): (a) Yes, Sir, In 5 joint opera-
tion, the officers of Narcotics Control Bu-
reau, Narcotics Commissioner ang the
State Revenue Department desteoyed illi-
cit cultivation of poppy, in about 150 acres
in Uttar kashi district of Uttar Pradesh
in April, 1989,

(b) Ilicit cultivation of ganja in the
States of Kerala, Manipur, Mizoram and
Tamilnadu  and of poppy in Manipur
and Mizoram had been [ocated and d2s-
troyed by the Narcotics Control Bureau of
Collaboration with the Stoate agencies con-
cerned.

(c) 21 persons in all had been arrested
in this comnection for appropriate action
under the law,

Export of ready-made garments by Big
Industrial houses

1039, SHRI V. NARAYANASAMY:
Will the Minister of TEXTILES be pleas-
ed to state:

(a) whether it is a fact that big Indus-
tria] hoUSS have emtered in the a4 of
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export of ready-made garments which was
earlier reserved for small scale and mee
dium scale sector;

(b) whether it is alse a fact that the
Uniteq States, which is consumer of ready-
made garments from India is not purchas-
ing huge quantity of readyumade gar-
ments like previous years; and

(c) if so, what steps Government pro-
pose to take to safeguard the interests of
small scale and medium scale ipdustries
in the matter of export of ready-made
garments?

THE MINISTER OF STATE IN THE
MINISTRY OF TEXTILES (SHRI RAFI-
QUE ALAM): (a) Big industria] houses
can enter the field of export of ready made
garmentg subject to certain conditions of
export obligation under the policy of the
Government.

(b) No, Sir.
(¢) Does not arise,

1040. [Transferred
1989].

to the 8th May,

Jharkhand Mukti Morcha’s Call to form
Paralle} Government

1041, SHRI CHITTA BASU: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether Government are awara of
the, Jharkhand Mukti Morcha’s call to
form a paralle] Government in May, 1989;
and '

(b) if so, what is Government’s reac-
tion thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
THE MINISTER OF STATE IN THE
MINISTRY. OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM): (a) No, Sir.,

(b) The Government is of the view that

‘demands of this mature arime, larpely o3



